NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member

DAILY CAUSE LIST DATED 31.08.2020 (MONDAY)

COURT — 111 (VIRTUAL MODE)

02:00 PM

(Technical) and Hon’ble Mr. V.P. Singh, Member (Technical)

For Admission (Fresh Cases)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Ashish O. Lalpuria Yogita Bhatia
No. 136 of 2020 | Vs.
Kumaka Industries Ltd. & Ors.
2. Comp. App. (AT) | Manjunath Ravindra & Anr. D. Abhinav Rao Upinder Singh
No. 137 0of 2020 | Vs.
Mentor Capital Ltd & Ors.
For Admission (After Notice)
3. Comp. App. (AT) | Bank of India & Ors. Sudhir Bisla Malak Bhatt
(Ins) No. 590 of Vs.
2020 Ferro Alloys Corporation Ltd.
Through Bbuban Madan
For Hearing
4, Comp. App. (AT) | Facor Alloys Ltd. & Anr. Neeraj Malik Diwakar
(Ins) No. 340 of Vs. Maheshwari
2020 Bhuvan Madan
RP of Ferro Alloys Corporation Ltd &
Part Heard Ors.
With
5. Comp. App. (AT) | Toplight Corporation Management Pvt. | Pranav Gadi Charu Bansal
(Ins) No. 462 of Ltd.
2020 Vs.
Bhuvan Madan, Resolution Professional
of Ferro Alloys Corporation Ltd. & Ors.
6. Comp. App. (AT) | Bishal Jaiswal Sandeep Bajaj Sanjeev Kumar-R2
(Ins) No. 385 of Vs. Pankaj Dhanuka-
2020 Asset Reconstruction Company (India) IRP
Ltd. & Anr.
Part Heard
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

